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CORAM: Present:

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BEN
NATIONAL COMPAI{Y LAW TRIBUNAL ON 03.01.2018

H OF THEC

NAME oF THE PARTIES: M/s. Perfect House Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 ofthe Companies Act 2013.

S. No NAME DESIGNATION SIGNATURE

ORDER

Corrieendum

TCSP No. 0/230-232/NCLT 17

TCSP No. "11230-232llj,cLTlMB AHl20t7

The Petitioner has sought for corrigendum to the first line in para 20 of the

Order dated 09.08.2077, which has been corrected rePlacing the figure Rs. 00000 as

Rs.25,000/-.
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